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also preservation of Rohtam lake. The issue concerning discharge of 

untreated sewage from the drains in River Ishan is also involved. 

3. That the Hon’ble Tribunal vide order dated 17.10.2025 has directed the 

respondents to file their reply. The relevant part of aforementioned order is 

as stated below: 

“…5. Learned Counsel appearing for respondent nos. 2, 3, 4 and 6 

seek four weeks’ time to file the reply…” 

 

RESPONSE BY THE RESPONDENT NO. 2 AGAINST THE ISSUES 

RAISED IN THE PRESENT MATTER ARE AS FOLLOWS: 

 

4. That the Deponent has sought the compliance report from the Nagar Palika 

Parishad, received by the Deponent vide letter dated 17.01.2026. 

A copy of the report received for the Nagar Palika Parishad is annexed 

herewith and marked as ANNEXURE-1. 

 

5. That it is submitted before the Hon’ble Tribunal that the River Ishan 

(Sikandrarao Drain as per the nomenclatures/ official government records 

of the District) originates in District Aligarh and outfalls as the Ishan River 

in District Etah.  
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6. That it is submitted before the Hon’ble Tribunal that the River Ishan flowing 

through the District Hathras starts from from 16.000 km (Village 

Husainpur, Coordinates 27°43′2.12″N, 78°20′1.43″E) to 40.400 km 

(Village Mani Nagla, Coordinates 27°36′15.79″N, 78°28′31.12″E) (Total 

Length: 24.400 km). 

 

7. That within the territorial jurisdiction of Nagar Palika Parishad, Sikandrarao, 

there exist a total of thirteen (13) drains/nallahs, comprising large, 

medium, and small drains having the total discharge of approximately 5 

MLD. 

 

8. It is further submitted that the entire municipal sewage discharge of these 

13 drains is ultimately conveyed through only two major trunk drains, 

which serve as the principal drainage channels leading towards 

downstream discharge points connected with the Ishan River system.  

 

9. That it is submitted before the Hon’ble Tribunal that: 

i. Drainage from Pant Chauraha flows towards the Etah Road 

Railway Crossing in the direction of Village Iqbalpur; and 
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ii. Drainage from Pant Chauraha also flows towards Sardala Pul on 

Kasganj Road 

iii. It is pertinent to note that all the subsidiary/minor drains (11 

drains) ultimately merge into these 2 major drainage routes. 

 

SCREENING GRID INSTALLATION ON ALL DRAINS 

10. That to ensure compliance with environmental safeguards and to prevent 

solid waste, plastics, and floating debris from entering natural water bodies, 

Screening Grids have been installed on all 13 drains within the municipal 

limits. The detailed status is as follows: 

Sl. 

No. 
Drain Description 

1 

From Pant 

Chauraha to 

Railway Crossing 

The said drain is approximately 2240 meters in length. It is the 

main drain, and its discharge flows via the Etah Road railway 

crossing into the Iqbalpur drain. Screening has been installed. 

One of the two major drain on which bio remediation will be 

carried out. 

2 

From Pant 

Chauraha to Sardala 

Pul 

The said drain is approximately 1360 meters in length, and its 

discharge flows into the Sardala Pul drain. Screening has been 

installed. One of the two major drain on which bio remediation 

will be carried out. 

3 
From Bhuteshwar 

Temple to G.T. Road 

The said drain is approximately 600 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

4 
From G.T. Road to 

Canal Road Temple 

The said drain is approximately 650 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 
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Sl. 

No. 
Drain Description 

up to Sarai Ughda 

Begum 

Iqbalpur drain. Screening has been installed. 

5 

From G.T. Road to 

Teliyan up to 

Roshanganj 

The said drain is approximately 400 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

6 

From Pant Chauraha 

to the house of 

Kunwar Pal 

The said drain is approximately 600 meters in length, and its 

discharge flows into the Sardala Pul drain. Screening has been 

installed. 

7 
From Sardala Pul to 

Kajiyan Temple 

The said drain is approximately 1100 meters in length, and its 

discharge flows into the Sardala Pul drain. Screening has been 

installed. 

8 
From G.T. Road to 

Laxmi Talkies 

The said drain is approximately 860 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

9 
From G.T. Road to 

Idgah via Nagla Lala 

The said drain is approximately 450 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

10 

From Old Kasganj 

Road to Fauji Ki 

Chakki 

The said drain is approximately 500 meters in length, and its 

discharge flows into the Sardala Pul drain. Screening has been 

installed. 

11 — 

The said drain is approximately 730 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

12 

From G.T. Road to 

Barahsaini 

Roshanganj 

The said drain is approximately 840 meters in length, and its 

discharge flows via the Etah Road railway crossing into the 

Iqbalpur drain. Screening has been installed. 

13 From Gausganj The said drain is approximately 500 meters in length, and its 
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Sl. 

No. 
Drain Description 

Chauraha to Railway 

Station 

discharge flows into the pond located in front of G.S. College. 

Screening has been installed. 

 

 

BIOMEDIATION WORK ON MAJOR DRAINS 

11. That in order to ensure immediate mitigation of pollution load and in 

compliance with environmental norms and directions of this Hon’ble 

Tribunal, bioremediation work on the said two major drains shall be 

initiated within a week. 

 

12. For this purpose: 

i. Tenders were duly invited by Nagar Palika Parishad, Sikandrarao 

vide Letter No. 1004/1 dated 01.01.2026. 

A copy of letter dated 01.01.2026 is annexed herewith and marked as 

ANNEXURE-2. 

ii. Upon completion of the tender process, the work order was formally 

issued to the executing agency on 08.01.2026. 

A copy of the work order dated 08.01.2026 is annexed herewith and 

marked as ANNEXURE-3. 
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iii. The bioremediation work is being undertaken to reduce BOD, COD, 

suspended solids, and organic load prior to discharge. 

 

CONSTRUCTION OF STP IN HATHRAS AS A PERMANENT 

MEASURE FOR TREATMENT OF DOMESTIC SEWAGE 

13. That it respectfully submitted that the Nagar Palika Parishad is also actively 

pursuing the establishment of a Sewage Treatment Plant (STP) for 

permanent and sustainable sewage management. The NPP has requested the 

Deponent for the allocation of 5,000 square meter of land for the 

construction of the same. The land is being identified by the Deponent 

expeditiously so that DPR may be prepared ans sent for requisite approval at 

the earliest. 

A copy of letter dated 16.01.2026 for the allocation of land is annexed 

herewith and marked as ANNEXURE-4. 

 

 

REJUVINATION OF THE RIVER BANKS IF ISHAN RIVER 

14. That the forest department vide letter dated 15.01.2026 has informed the 

Deponent that in furtherance of the objectives relating to the conservation of 

the Ishan River, development of green belts, and rejuvenation of river banks, 
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the Forest Department has proposed a plantation programme during the 

Financial Year 2026–2027 along the banks of the Ishan River within Tehsil 

Sikandrarao, District Hathras. 

A copy of letter dated 15.01.2026 is annexed herewith and marked as 

ANNEXURE-5. 

 

15. Under the said programme, the area, number of pits/plant saplings, and other 

essential particulars at the identified site are as under: 

i. Name of District/Division: Hathras 

ii. Name of the River: Ishan River 

iii. Plantation Year: 2026–2027 

iv. Range: Sikandrarao 

v. Identified Site: From Mahmoodpur to Amritpur Ratibhanpur 

vi. GPS Location: N 27.6422′, E 78.4593′ 

vii. Area: 2.50 Hectares 

viii. Number of Pits/Saplings: 6,250 

ix. Scheme: State Plan – General 

x. Division: (Concerned Forest Division) 
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16. That the plantation of 6,250 saplings shall be carried out over an area of 2.50 

hectares during the plantation drive in monsoon 2026-27. 

 

DEMARCATION OF THE FLOOD PLAIN ZONE OF RIVER ISHAN 

 

17. That the Deponent vide letter dated 20.01.2026 has directed the Irrigation 

Department to ensure demarcation/identification of the Ishan River at the 

earliest and to submit your report forthwith, so as to enable timely 

compliance with the directions of the Hon’ble National Green Tribunal. 

A copy of the letter dated 20.01.2026 is annexed herewith and marked as 

ANNEXURE-6. 

 

18. That the Deponent undertakes to ensure that no untreated domestic effluent 

is discharged into river Ishan without prior scientific treatment. Furthermore, 

it is humbly submitted before the Hon’ble Tribunal that the Deponent is 

taking requisite actions to ensure the above. 

 

19. Hence, the present affidavit is being filed for the kind consideration and 

perusal of this Hon’ble Tribunal. 
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